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COMMITTEE ON PRIVATE MEMBERS’ BILLS AND
RESOLUTIONS - *

FIRST REPORT
— (SEconDp Lok SABHA)

I, the Chairman of the Committee on Private Members’ Billgand
Resolutions having been aughorised by the Committee, presept,an‘
their behalf, this their First Report. e

2. The Committee met- 6n:the 15th July, 1957 to consider allot-
nent of time to the Resolutions set down in the Llst of Business
“for Friday, the 19th JuIy, 1957..

3. The Members whose resolutions had-been included in the List
of Business for the 19th July, 1957 and the representatives of the
Ministries, concerned had been invited to present their views on these
resolutions before the Committee. Sarvashri Bibhuti Migshra and
Ahmed Mohiuddin and the representatives of the Ministries of Finance
and Education and Scientific Research attended the sitting.

4. The Committee after hearing the representatives®’ ®f the
Ministries concerned with the Resolutions and conSIdermg all aspects
with respect to the resolutions in the List of Busmess for the 19th
July, 1957, recommend the following time-table:— v o

(1) Resolution regarding Appointic 2 hours and«-i-5 minutes.
ment of a Second Pay Commisga
sion.

(2) Resolution regarding disconti- 2. hars.
nuance of the grant of scholar-
ships to students on community. -~
basis.

(3) Resolution regarding creationiz. 1 hour.
of a National Library Fund.

(4) Resolution regarding compul- 14 hours.
sory insurance: for.. employees
of shops ete.

HUKAM SINGiH
New DELHI;
The 17th July, 1957.





